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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
- Second Session
BULLETIN—PART I

( Brief Racord of Proceedings )
Monday, August 9, 2021,
No. 25

| The Assembly met at 9.00 a.m, with Mr. Speaker in the Chair.
Questions:
Four Question; m the list of Questions posted for the day were answered orally.
Felicitation :
The Speaker made a reference felicitating Neeraj Chopra for winning Gold Medal

in Men's Javelin Throw and Bajrang Punia for winning Bronze Medal in Men's Freestyie
65k.g. Wrestling in Tokyo Olympics.

Adjoury%em Motion:

After hearing the Minister for Revenue and Housing, the Speaker withheld consent
to the moving of an adjournment motion given notice of by Shri. T. Siddique and
five other Members regarding the serious situation reported to have arisen
consequent to the failure in ensuring compensation and rehabilitation to the
families of the deceased and those who suffered damages in the disaster which
occured in Puthumala in Wayanad, Kavalappara in Malapuram and Pettimudi in
Idukki and people not being shifted from areas prone to landslide due to the break

of Monsoon.

(As a mark of protest against the attitude of the Government the Members
belonging to the opposition staged a walkout)
KNPP.127%/2021 (ii)



Calling Antention :

m

(2

Shri. Vazhoor Soman called the attention of the Minister for General
Education and Labour to the necessity to implement the order for the
unification of the pension age of plantation workers to 60 and to solve the
deplorable conditions of the plantation workers. The Minister made a
statement thereto. -

Shri. T. V. Ibrahim called the attention of the Minister for Higher
Education and Social Justice to the problems of implementing the order
issued by the Department of Social Justice on 30-12-2019 for the
implement of the reservation of differently abled persons is against
KS&SSR and the apprehension that it will reduce the reservation of the
Muslim community. The Minister made a statement thereto.

The Matters under Rule 304

The matters raised in the House by the Members under Rule 304 are listed

below:
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Ruling of Speaker :

The Ministers concerned made statements on the respective subjects.

The Speaker gave the foliowing ruling on the point of order raised by

Dr. M. K. Muneer and Smt. U. Prathibha under Rule 303 regarding the necessity
to allot time for discussing Reports of Legislature Committees under Rule 205 B.
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Financial Business :

Discussion and Voting on Demands for Grants in the Revised Budget for the
financial year 2021-2022

Shri M. V. Govindan Master, Minister for Local Self Governments Rural
Development and Excise moved Demand No. VIII—Excise, Demand No. XXII—Urban
Development, Demand No. XXXV—Panchayat and Demand No. XXXVI—Rural
Development, Shri. Roshy Augustine, Minister for Water Resources moved
Demand No. XX—Water Supply and Sanitation and Demand No, XXXVIIF—TIrrigation
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and Shri P. Prasad, Minister for Agriculture moved Demand No. XXIX—Agriculture
for the amounts shown respectively against them under column No. 9 in the list of
Demands for Grants.

Shri K. N. Balagopal, Minister for Finance laid on the table statements under
Rule 236 (3) relating to Demands Nos VIII, XX, XXII, XXIX, XXXV, XXXVI
and XXXVIIL

The cut motion Nos. 1, 2, 3, 8, 9, 10, 12, 13, 15, 16, 17, 18, 19, 20, 21, 22, 23,
26, 30, 33, 37, 38 in the list of cut motions for Demand No. VIII, cut motion Nos.
1,2 4,5 8,910, 11, 13, 14, 15, 16, 17, 18, 20, 22, 23, 24, 27, 28, 29, 30, 31, 33,
34, 35, 36, 37 in the list of cut motions for Demand No. XX, cut motion Nos. 1, 2,
3,7, 8 9, 11 12, 13, 14, 16, 17, 18, 19, 20, 22, 24, 26, 27, 28, 29, 30, 31, 34, 35,
36 in the list of cut motions for Demand No. XXII, cut motion Nos. 1, 2, 3, 4, 5,
6, 7.8 9,11, 12, 14, 15, 16, 17, 20, 22, 23, 24, 26, 27, 28, 29, 30, 32, 33, 35, 36
in the list of cut motions for Demand No. XXIX, cut motion Nos. 1, 3, 4, 7, 8, 9,
10, 11, 12, 14, 15, 17, 18, 20, 21, 22, 24, 25, 26, 27, 28, 29, 30, 3], 32, 33, 36 in
the list of cut motions for Demand No. XXXV, cut motion Nos. 1, 3, 4, 5, 6, 7, §,
10, 11, 14, 15, 17, 18, 19, 22, 23, 25, 26, 27, 28, 29, 30, 31, 32, 33, 34, 36 in the
list of cut motions for Demand No. XXXVI,and cut motion Nos, |, 2, 3, 4, 8, 10,
12, 13, 15, 16, 17, 18, 19, 20, 21, 22, 24, 26, 27, 30, 31, 32, 33, 35, 36, 37 in the
list of cut motions for Demand No. XXXVIII were moved. .

The following members took part in the discussion;
Shri T. P. Ramakrishnan
DR.. Mathew Kuzhalnadan
Shri P. S. Supal
Prof. Abid Hussain Thangal

Shri P. J. Joseph
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Thottathil Raveendran

DR. N. Jayaraj

Shr
Shri
Shri
Shr
Shri
Shri
Shri
Shri
Shri
Shri

Shri

K. V. Sumesh
Thomas K. Thomas
N. K. Akbar
Sajeev Joseph
Linto Joseph

A. Prabhakaran

C. H. Kunhambu
U. A. Latheef

E. K. Vijayan

A. C, Moideen

P. T. Thomas

Shri M. V. Govindan Master, Minister for Local Self Governments Rural
Development and Excise, Shri Roshy Augustine, Minister for Water Resources
and Shri P. Prasad, Minister for Agriculture replied to the points raised during the
discussion. The cut motions were declared lost. Then the Demands Nos VI, XX,
XXII, XXIX, XXXV, XXXVI and XXXV were put to vote and passed.

The House adjourned at 4.53 p.m. to meet again at 9.00 a.m. on Tuesday,

August 10, 2021,

S. V. UNNIKRISHNAN NAIR,
Secretary.



